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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENCH ': AT HYDERABAD

8A No,267/90, ' Dt, of Order:28-3-93,

C.Hesralal

esesApplicant
Vs,

1., Government of India, rep.
by General Manager, SC Railuay,
Sacunderabad.

2. Divisional railway Managsr/MG,
Fersonnel Branch, 5.C.Railuay,
Secunderahad.,

3. Sr.Divisional Personnel Officer/MG,
Hyderabad, SC Railuay, Secunderabad.

4, The Station Superintendent, SC Railuay,
Secunderabad Railway Station, Sec'bad.

5. N.S5adasiva Rao, Passenger Guard,
 Sec'bad Railuay Station, Sec'bad.

6. N.Ramachandran, Passenger Guard,
Sec'bad Rlys Station, Sec'bad.

l7.U.Rajalingam, Passengers Guard,
Sec'bad Raiiway Btation, Sec’'bad.

....ﬁespondents.

Counsel for the Applicant @Qé:P.R.Ramana,
‘ " "A.Rama Krishna &
P.Murali

{
i
_—
t

Counsel for ths Respondents : Shri N.R.Devraj,5r.CGSC

00-02.




CORAM:

THE HON'BLE SHRI A.B.GORTHI : MEMBER (A)

THE HON'BLE SHRI T.CHANDRASEKHAR REDDY : MEMBER (J)

(Order of the Diun. Bench passed by Hon'ble
Shri A.B.Gorthi, Member (A) g.

+

The applicant who was a Goods Guard has filed
this application aggrisved by the impugned ﬁrder dt.31-3-90
under which some of his juniors were promoted to thé post
of ﬁassenger Guard but he was not. ﬁ@ﬁgpraye%;in the
application is to set aside the impugnad order'and £D

issue a direction to the respondents te promote the

- applicant toc the post of Passenger Guard.

2 Ue have heard learned coungel for both the
parties. The applicant's counsel submits that he had

no instructions from his client and he is therefore 'not
able to press this application. Shri N.R.Devraj,

learned counsel for the Respondents states that the

\
applicant has since been promoted uwith effect from
24-4-90 as Passenger Guard. ue are now informed that
the applicant i= subsequently retired from service also,.

In vieu of this we accept the contention of the respon-

dents counsel that this application had bacame infruc-
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tuous., Ths same is therefore dismissed as having

beceme infructuous., No order as to costg.

T ol R o i
(T .CHANDRASE KHAR RE(éDY) (A.B.GORTRI)
Member (3J)

Member (A)

Dated: 28th September, 1993,
Uictated in open Cowt.

avl/ Dy. Registrar(Judll)
: |
|
Copy tos- |
1« Ganeral Manager, S.C.Railuay, Geverament aef Indié
*  Secunderabad, ‘ o »
2. Divisienal Railuay Manager/ms, Persennel Branch, '5.C,
-~ Reilway, Secunderabad., .= .. S -
3. Sr. Divisienal Parsgnnel Ufficer/NG, Hyderabad, S.C.Rly,
©  Secunderabad - ) ]
4. The Station Superintendent, S$.C. Ralluay, Sacunderabad
© Railuay Statiaen, Secunderabad
5+ One copy P.R.Ramana, advocate, GAT, Hyd,
&)

¥ |
Ram/- . ‘

' i
~One copy to Bnmutyxﬂagisxxaxgaa;xxakixxuydx Sri. qu.
Devaraj, SC fPoer Railuays,; CAT, Hyd,

One copy ts Library, CAT, Hyd. '

~ Bne spare cepy,



